12.05.2017 J-1

AT 2.15 P.M

1. W.P.(C) 3046/2017

1. CRL.REV.P. 262/2016

2. CRL.REV.P. 263/2016

3. CRL.REV.P. 264/2016

4. CRL.REV.P. 265/2016

FOR THE PETITIONERS: -

PRONOUNCEMENT OF JUDGEMENT (APPLT.JURISDICTION)

COURT NO.7
HON'BLE MR. JUSTICE VIPIN SANGHI
HON'BLE MR. JUSTICE RAJIV SAHAT ENDLAW

MUNISH GROVER SANJEEV BHANDARI
VS. STATE BANK OF KANIKA AGNIHOTRI
INDORE & ORS. HARSHVARDHAN RATHORE

COURT NO. 24
HON'BLE MR. JUSTICE SIDDHARTH MRIDUL

ANOOP SINGH
VS. STATE

D.V. MALHOTRA
VS. STATE

GOPAL ANSAL
VS. STATE

SUSHIL ANSAL
VS. STATE

MR. PUNEET MITTAL, ADVOCATE WITH MS. ARUSHI TANGRI,
ADVOCATE, FOR MR. ANOOP SINGH IN CRL.REV.P. 262/2016.

MR. PAWAN NARAGN, ADVOICATE WITH MS. VASUNDHARA
CHAUHAN AND MR. KARAN JAIN, ADVOCATES, FOR MR. D.V. MALHOTRA
IN CRL.REV. P. 263/2016

MR. VIJAY KUMAR AGGARWAL, ADVOCATE WITH MR. NEERAJ KUMAR JHA,
ADVOCATE FOR MR. GOPAL ANSAL IN CRL.REV.P. 264/2016

MS. REBECCA M. JOHN, SR. ADVOCATE WITH MR. GURPREET SINGH,
MR. VISHAL GOSAIN, MR. HARSH BORA, MR KUSHDEEP GAUR AND
MS. NICY PAULSON, ADVOCATES, FOR MR. SUSHIL ANSAL

IN CRL.REV.P. 265/2016

MR. DAYAN KRISHNAN, SR. ADVOCATE WITH MR. TRIDEEP PAIS,
MS AAKASHI LODHA AND MS. DEEKSHA GUJRAL, ADVOCATES, FOR STATE

MR. VIKAS PAHWA, SR. ADVOCATED WITH MR. KINNORE GHOSH AND
MR. TUSHAR SHARMA, ADVOCATES, FOR AVUT



12.05.2017 J-2 PRONOUNCEMENT OF JUDGEMENT (APPLT.JURISDICTION)

COURT NO. 30
HON'BLE MR. JUSTICE P.S.TEJI

AT 2.15 P.M

1. CRL.A 566/2001 PARAMJIT KAUR AJAY VERMA, DIVYA CHUGH
VS. STATE OF DELHI PANNA LAL SHARMA

2. CRL.A 606/2001 MANGAT SINGH AJAY VERMA, DIVYA CHUGH
VS. STATE OF DELHI PANNA LAL SHARMA

3. CRL.A 519/2001 MD. SALEEM @ SUKHA M.L. YADAV,
VS. STATE PANNA LAL SHARMA

COURT NO.31
HON'BLE MR. JUSTICE I.S.MEHTA

AT 10.30 A.M

1. CRL.REV.P. 632/2015 VIPIN BATRA MANMEET SINGH, KUNAL
CRL.M.A 3629/2016 VS. BABY ARKA BATRA & YASH BATRA, M.L. MAHAJAN
ANR. GAURAV MAHAJAN

HIGH COURT OF DELHI
11™ MAY, 2017 REGISTRAR (LISTING)



12.05.2017 FOR PRONOUNCEMENT OF JUDGMENT (ORIGINAL JURISDICTION)

COURT NO. 20 (0s - D)
HON'BLE MR. JUSTICE VIBHU BAKHRU

AT 2.15 P.M.
36. O.M.P. (COMM) 29/2016 CONTAINER CORPORATION OF RISHI KUMAR AWSTHI ,VISHESH
INDIA ISSAR

Vs. B GHOSE AND COMPANY
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